QUARTERLY STATEMENT SHOWING THE CASE CLEARANCE RATE OF THE HIGH

COURT OF SIKKIM AND SUBORDINATE COURTS

Sl. . | Name of the Quarter Total No. of Total No. of Case Clearance
No. | Court Cases Cases Disposed Rate(CCR)
Instituted
1. | High Court of 1st Quarter °
Sikkim January to 30 10 33.33%
March, 2024
2. | District & 1st Quarter 308 266 86.36%
Subordinate January to
Courts March, 2024




